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1. Whetle I reporters of local papers may be allowed to
see the judgmentiYes.,

2. To be referred tothe reporters or nat? A

3. Whether Their Lordshics wish to see the fair copy
of the judgmentz?Yes.



JUDGMEN T

KeP+ACHARYA,V.C, In this aprlication under section 19 of the
Administrative Tribunals Act, 1985, the Petitioner prays
to quash the appoiintment of Opposite Party No.3 to act

as Branch Postmaster of Jagannathpur Post Office.

2. Shortly stated the case of the Petiticner is
that Opposite Party No,3 was selected for appointment

as Branch Postmaster Jagannathpur Fost Office Hence being
aggrieved yy the order of appointment of Opposite Party
No.3,this arplication has been filed with the aforesaid

prayer,

3 In their counter, atecparagraph 2(a),itis
stated as follows:
"It is submitted that the appointment order
of the Respondent No.3 has been set aside by
the Chief Postmaster General Oricssa vide his
letter No. W /3-5/2D/88 dated 1.9.1989
Annexure R-1l). The services of the said
Respondent No.3 have beenterminated by the Res-
pondent No.2 vide his Memo No. B/E=-332 dated
11.9.89(Annexure R.2).Processing has also

been made for fresh selection of Branch
Postmaster, Jagannathpur Branch Post Office".

4. We have heard Mr. PeV.Ramdas learned counsel for
P the Petitioner and Mr, Aswini Kumar Mishra learned St.

Counsell (Central) .

e In view of the averment :finding place in the
counter (quoted above),this application has become
infructuous.,There is no further scope warranted under
the law to express anig opinim in the matter., Allthat
we would -ay that the process for selection of Branch
Postmaster, Jagannathpur Branch Post Office be completed
within 90 days fromthe date of receipt of a copy of the

judgment.,
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6. Thus, the application is a ccordingly disposed
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of leavingthe parties to bear their own costs, o
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